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OA - 688/00 

Hon'ble Mr-. A.K. Bhatnagar. J.M. 
Hon'ble Mr. D.R. Tiwari, A.M. 

Shri N.L.Srivastava. learned counsel for the 

applicant and Shri R.C. Shukla, learned counsel for the 

respondents. 

Heard counsel for the parties. 

The main dispute in this OA is about the seniority 

Gf respondent No.3 and the applicant. After hearing for 

about more thpi'(/1/vours. it has come to notice that 

respondent No.3~ready retired on 30.i.2005 so the 

dispute is no longer surviving. 
r ~i:vt, l"V' 

In view of~. the ,OA -i:s become ~ctuous and 
~Vt->.1'Yt~'P"7' ~r~ ),1.:5,,t>~-~ ~ , 

is being dismissed.A Ne cos-tts. 
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